Declaration or Assets and Liabilities

'5(-%11‘.2(??:2'2:5

(FQH (o I, .M..Q....:Z.;g.H.Tl.ﬁ@ﬂé.ﬁféﬂ?ffson/daughter/wifé of MID - MUK H.TAR...AHAM

Wi
%ged..; ..... A S Years, belonging to BIHMLEG"’K’-ATI\’E&&‘E""WV LELRETAR

v
)
( service and presently working as ... FARRL . B TR T RNT. ittt

given herein below the details of the assets (immovable, movable, bank balance, etc.) or mysclf, my

spouse and dependants* :

\()/ A Details of movable assets
9

")/9 (Assets in joint name indicating the extent of joint ownership will also have to be given)

Sl. | Description Self Spouse name (s) | Dependant-1 | Dependant-2 | Dependant-3
No. RKHTRRT KHpes ‘
() |Cash

25 000 NIL 200000 L | aipL
(i) |Deposits in

Banks,* Financial t'f, €0,0 O 0 /L

Institutions And
Non-Banking
Financial
Companies .

NIL AN L NIL NT L

(iii) [ Bonds,

Debentures and : o
shares in| N¢L N"[ ) NI L ('\”.' =

Companies

(iv) | Other  financial

institutions, NSS, ” s
Fo - son] 200,000 1 [jm | oL | b
LIC Policies, etc

(v) |Motor Vehicles) @4y 7R Scpory

(details of ma]ge,

etc.) BROT EVETG(] 1L L
- L | N NETLE i
( 9 Llaeies ) et -
(vi) |Tewellery (give
. | details of weight 80 grem
and value) . TL
L LIT L {7
NI MIL |4 o000 NTL
(vii) | Other assets,|[Cyeeze Cooler : H.a??_q_ "
h as values of] sk washing T "
f:il:ims/ interests tephp ‘wéi!}w NIL _ C_B—G’(?\:? NEL NIL

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given. : \
* Dependant here means a person substantially dependent on the " income of the

employee.
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Details of Immoyvable assets
[Note: Properties in joint ownership indicating the extent of joint ownership will
also have to be indicated]

Sl
No.

Description .

Self

Spouse name (s)

Dependant-1 | Dependant-2

Dependant-3

()

Agricultural Land

- Location (s)

- Survey number(s)

- Extent (Total
measurement) _
- Current market value

NIL

‘N1 L

NIL

NEL NEL

(if)

Non-Agricultural Land
- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

B ‘lm:l—l\su\f-
o phuv
(_%SLbeL)

4 ko 'd-t-\nh,\‘rt'-
1l bonr (L$1e01)

NIL

NIL | NTL

(i)

Buildings (Commercial
and residential)

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

Q‘JLM'.S t\l\ﬁ {-
30084 €t (251)

giharchanif

J2 dbow (20L)

NT L

NTL | NIL

()

Houses / Apartments,
efc.

- Location (s)

- Survey number(s)

- Extent (Total
measurement)

- Current market value

NTL

N

NI

)

Other (such as
interest in property)

NTL [ NEL

NJIL | NEL

(2)

I give herein below the details of my liabilities / over dues to public financial

institutions and government dues:-
[Note : Please give separate details for each item]

Amount outstanding as

Name & nddress of Bank/

SI. | Description
No. Financial Institutions(s) / 1], FPRROR—
Department (s)
(a) |(i) Loansfrom Banks - ‘
: NTL NLL
(i) Loans from financial institutions
NI e
(iif) Government Dues: .
(a) dues to departments dealing with l'\.]T i N i

government accommodation

supply of electricity

(b) dues to departments dealing with
supply of water N £ I
(c) dues to departments dealing with

NITL N A




(d) dues to departments dealing with
telephones : MTL ATl
(e) dues to departments dealing with
governments fransport (including
aircraft and helicopters) L NTL
: Other dues, if an
9 dn il NI NTL
() | (i) Income Tax including surcharge -
[Also indicate the assessment year ‘E\M - DBDF3
upto which Income Tax Return filed. |fcseam -92072-23
Give also Permanent Account B i R NIL
Number (PAN)] : PAN - 0 TPA Y 635K
(i) Wealth Tax [Also indicate the ;
assessment year upto which wealth
Tax return filed.] . NTL (N £ L
(iii) Sales Tax [ Only in case of
proprietary business] : rRIEL NTL
(iv) Property Tax AT NTL

C Personal Detail

GPF/CPF/PRAN No. - 110 L8405 303Y .
Gender . - [N | ovF)

Date of Birth - PRI | 1| 1| L|2]|39|&| (DDIMM/YYYY)
Class/Group o B (A/B/C)

Cadre = | Bithar lepislalins  Ptembly

(Full Name e.g. B.A.S. - Bihar Administrative Service,

B.S.S.:- Bihar Secretariat Service etc.)

Home District - N AALAMD H

I hereby declare that theabove details are true to the best of my knowledge and belief.

)

Signature: ... S AR s |
Name of Employee: Mb T CHTTALOE pupng ‘
Place: PATN A : Designation: ~ ORD U ALL/ICTHANT

Date: 13,00 299 3 Department: RIHAR _LEGISIATIVE PRERBLY (LkET4Rmm7

Please sign each page of the declaration. Asset declaration form must be Ad size
white paper with computer typed (single side) in preseribed format.

l 1

" Note:



